Papers Laid on the Table of the House by Ministers/Members
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[Placed in Library, See No. LT 765/18/24]

(2) (Toh) IE Urepfder Rifchcar ™, gqot & av 2023-2024 & aifte ufdded & e ufd
(R=EY qr sisfi dwenvon) qur demsifad @ |

(@) e urepfaes Rifthcar Fwu™, qot & adf 2023-2024 & SdaRoT dhl GRAR GRT GEET 6
Ueh ufd (Bt e Sl Iwepeuon) |

[Placed in Library, See No. LT 766/18/24]
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[Placed in Library, See No. LT 767 /18/24]

THE MINISTER OF STATE OF THE MINISTRY OF LAW AND JUSTICE; AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI
ARJUN RAM MEGHWAL): On behalf of my colleague Shri Shantanu Thakur, I riseto
lay on the Table:-



(1) (i) A copy of the Annual Report (Hindi and English versions) of the Mumbai Port
Trust Pension Fund Trust, Mumbai, for the year 2023-2024, alongwith audited
accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Mumbai Port Trust Pension Fund Trust, Mumbai, for the year 2023-
2024.

[Placed in Library, See No. LT 768/18/24]

(2) (i) A copy of the Annual Administration Report (Hindi and English versions) of the
Mormugao Port Authority, Goa, for the year 2023-2024.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Mormugao Port Authority, Goa, for the year 2023-2024.

(iii) A copy of the Annual Accounts (Hindi and English versions) of the Mormugao
Port Authority, Goa, for the year 2023-2024, together with Audit Report thereon.

(iv) A copy of the Review (Hindi and English versions) on the Audited Accounts of
the Mormugao Port Authority, Goa, for the year 2023-2024.

[Placed in Library, See No. LT 769/18/24]

(3) (i) A copy of the Annual Administration Report (Hindi and English versions) of the
Cochin Port Authority, Kochi, for the year 2023-2024.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Cochin Port Authority, Kochi, for the year 2023-2024.

(iii) A copy of the Annual Accounts (Hindi and English versions) of the Cochin Port
Authority, Kochi, for the year 2023-2024, together with Audit Report thereon.

(iv) A copy of the Review (Hindi and English versions) on the Audited Accounts of
the Cochin Port Authority, Kochi, for the year 2023-2024.

[Placed in Library, See No. LT 770/18/24]
? (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI SANJAY SETH): I
rise to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) :-



(i) Memorandum of Understanding between the Mishra Dhatu Nigam Limited and
Department of Defence Production, Ministry of Defence, for the year 2024-2025.

[Placed in Library, See No. LT 771/18/24]

(i) Memorandum of Understanding between the Garden Reach Shipbuilders &
Engineers Limited and Department of Defence Production, Ministry of Defence, for
the year 2024-2025.

[Placed in Library, See No. LT 772/18/24]

(iii) Memorandum of Understanding between the Bharat Dynamics Limited and
Department of Defence Production, Ministry of Defence, for the year 2024-2025.

[Placed in Library, See No. LT 773/18/24]

(iv) Memorandum of Understanding between the Mazagon Dock Shipbuilders
Limited and Department of Defence Production, Ministry of Defence, for the year
2024-2025.

[Placed in Library, See No. LT 774/18/24]

(v) Memorandum of Understanding between Bharat Electronics Limited and the
Department of Defence Production, Ministry of Defence for the year 2024-2025.

[Placed in Library, See No. LT 775/18/24]

(vi) Memorandum of Understanding between the Goa Shipyard Limited and
Department of Defence Production, Ministry of Defence, for the year 2024-2025.

[Placed in Library, See No. LT 776/18/24]

(vii) Memorandum of Understanding between the Hindustan Shipyard Limited and
Department of Defence Production, Ministry of Defence, for the year 2024-2025.

[Placed in Library, See No. LT 777/18/24]

(2) (i) A copy of the Annual Report (Hindi and English versions) of the National
Maritime Foundation, Bengaluru, for the year 2022-2023, alongwith Audited
Accounts.



(i) Statement regarding the Review (Hindi and English versions) by the
Government of the working of the National Maritime Foundation, Bengaluru, for
the year 2022-2023.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (2) above.

[Placed in Library, See No. LT 778/18/24]

(4) (i) A copy of the Annual Report (Hindi and English versions) of the Defence
Institute of Advanced Technology, Pune, for the year 2023-2024, alongwith audited
accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of
the working of the Defence Institute of Advanced Technology, Pune, for the years
2023-2024.

[Placed in Library, See No. LT 779/18/24]

(5) (i) A copy of the Annual Report (Hindi and English versions) of the Aeronautical
Development Agency, Bengaluru, for the year 2022-2023, alongwith audited
accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of
the working of the Aeronautical Development Agency, Bengaluru, for the year
2022-2023.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (5) above.

[Placed in Library, See No. LT 780/18/24]

(7) A copy each of the following papers (Hindi and English versions) under sub-
section 1(b) of Section 394 of the Companies Act, 2013:-

(@) (i) Review by the Government of the working of the Yantra India Limited,
Nagpur, for the year 2023-2024.

(i) Annual Report of the Yantra India Limited, Nagpur, for the year 2023-2024,
alongwith Audited Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 781/18/24]



(b) (i) Review by the Government of the working of the Gliders India Limited,
Kanpur, for the year 2023-2024.

(ii) Annual Report of the Gliders India Limited, Kanpur, for the year 2023-2024,
alongwith Audited Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 782/18/24]

(c) (i) Review by the Government of the working of the Armoured Vehicles Nigam
Limited, Chennai, for the year 2023-2024.

(ii) Annual Report of the Armoured Vehicles Nigam Limited, Chennai, for the year
2023-2024, alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 783/18/24]

(d) (i) Review by the Government of the working of the Troop Comforts Limited,
Kanpur, for the year 2023-2024.

(ii) Annual Report of the Troop Comforts Limited, Kanpur, for the year 2023-2024,
alongwith Audited Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 784/18/24]

(e) (i) Review by the Government of the working of the India Optel Limited,
Dehradun, for the year 2023-2024.

(i) Annual Report of the India Optel Limited, Dehradun, for the year 2023-2024,
alongwith Audited Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 785/18/24]

(f) (i) Review by the Government of the working of the Munitions India Limited,
Pune, for the year 2023-2024.

(i) Annual Report of the Munitions India Limited, Pune, for the year 2023-2024,
alongwith Audited Accounts and comments of the Comptroller and Auditor General
thereon.



[Placed in Library, See No. LT 786/18/24]

(g) (i) Review by the Government of the working of the BEL Optronic Devices
Limited, Pune, for the year 2023-2024.

(i) Annual Report of the BEL Optronic Devices Limited, Pune, for the year 2023-
2024, alongwith Audited Accounts and comments of the Comptroller and Auditor
General thereon.

[Placed in Library, See No. LT 787/18/24]

(h) (i) Review by the Government of the working of the Bharat Dynamics Limited,
Hyderabad, for the year 2023-2024.

(i) Annual Report of the Bharat Dynamics Limited, Hyderabad, for the year 2023-
2024, alongwith Audited Accounts and comments of the Comptroller and Auditor
General thereon.

[Placed in Library, See No. LT 788/18/24]

(i) (i) Review by the Government of the working of the Bharat Electronics Limited,
Bengaluru, for the year 2023-2024.

(ii) Annual Report of the Bharat Electronics Limited, Bengaluru, for the year 2023-
2024, alongwith Audited Accounts and comments of the Comptroller and Auditor
General thereon.

[Placed in Library, See No. LT 789/18/24]

(8) (i) A copy of the Annual Report (Hindi and English versions) of the Nehru
Institute of Mountaineering, Uttarkashi, for the year 2023-2024, alongwith Audited
Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Nehru Institute of Mountaineering, Uttarkashi, for the year 2023-
2024.

[Placed in Library, See No. LT 790/18/24]



(9) (i) A copy of the Annual Report (Hindi and English versions) of the Jawahar
Institute of Mountaineering & Winter Sports, Pahalgam, Jammu and Kashmir, for
the year 2023-2024, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Jawahar Institute of Mountaineering & Winter Sports, Pahalgam,
Jammu and Kashmir, for the year 2023-2024.

[Placed in Library, See No. LT 791/18/24]
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